2689 Oral Answers
Surt B. K. MUKERJEE: May I
know, Sir, whether these trains,

particularly the Mail and Expréss
trains, run with full load or not, and
if they run with a full load, how can
the extra bogies be attached to thegse
trains?

Surr JAGJIVAN RAM: All thése
points have been made clear. These
are slack seasons and normally there
are lesser number of passengers duyr-
ing these periods, and therefore these
concessional tickets are issued. When-
ever there is rush between any two
stations due to some festivals or things
like that and where there is a capacity
in the trains for additional coaches,
provisions is made for all those thinjgs.

Sart MAHESWAR NAIK: May I
know, Sir, whether any concession
tickets are going to be issued For
Durga Puja also? i

Surr JAGJIVAN RAM: That con-
cess'on is given in certain areas ‘for
15 days or so.

Sgrr BHUPESH GUPTA: May I
know. Sir, whether any concessitns
are going to be given for the Crn-
gress session is Assam?

Mr. CHAIRMAN: Next question.
Mr. Amolakh Chand. . ’

SruMm CLEARANCE IN DELmI

AMOLAKH CHAND:
of HEALTH be

*378 SHrI
Will the Minister
pleased to state:

(a) whether Government have pro-
vided alternative accommodation to
the persons affected by the  Slum

Clearance work in Delhi, and

(b) the number of houses or flats
constructed during the years 1955-56
and 1956-57 to accommodate such
persons?

Tee MINISTER or HEALTH (ELRI
D. P KarRMARKAR): (a) Instructions
have been issued to the Competent
Authority to provide alternative
accommodation to slum evictees, as
far as possible. This is being done.

(b) 2,264,
51 RSD—2. ]
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to Questions 2690

Sert AMOLAKH CHAND: May 1
know of the people who have been
dislodged from their orginal places
how many have been actually accom-
modated in alternative accommoda-
tion?

Surr D. P. KARMARKAR: Sir, I
have given the number of houses con-
structed specially for that purpose. If
any have been dislodged but have not
been given alternative accommoda-
tion, I should like to have notice. Our
effort has always been to provide
alternative accommodation for them.

Surr AMOLAKH CHAND: May I
know whether, even after this effort,
there are regular complaints that the
people who have been removed from
the slum areas have got no places
to accommodate themselves? Is it a
fact or not?

Sar1 D. P. KARMARKAR: I should
like to have the complaints and we
shall trv to do whatever we can.

Dr W. S. BARLINGAY: What is
the definition of a slum, and which
areas are declared slum areas?

Mgr. CHAIRMAN: What is the
definition of a slum? Physical or
mental slum?

st SETT A1 T TF AT A18ar
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Surt D. P. KARMARKAR:  f5g+y
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The details of the location of 2,264
houses mentioned in part (b) of the
question are as follows: Basti
Rehgarpura 60; Moti Nagar, Rohtak
Road 48; Jangpura 420; Ahata Kidara
144; Kilokri 396; Jhilmila Tahirpur
1196.

Surr AMOLAKH CHAND: May I
know whether in the name of slum
clearance the landlords of these places
are taking advantage of the opport-
unity to eject their tenants and, if so,
what steps have been taken to protect
the rights of these tenants?
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D. P. KARMARKAR: That Mr. CHAIRMAN: He wants to

S !
o I should like | know whether anything has been

is a separate question.

1o have notice.

st 7vg oy <gw : o g 9= §
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W § o fah o oF Fea @ R
fr o qfare @ 751 g9aT § 7 w3
1T T LA FE AT FTE ?
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G W A @ arfr & e o
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e o fold 21 A g g
T g oA |

sfmar wifadft famw @ & ag srAT
T g TR arg @R
a i gy @ quf e & 9wd
|1 & T a7 I, ST Fr aa aw &
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A&7
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Dr. RAGHUBIR SINH: May I
know whether anything is being done

about the slum areas which have bee¢n
so evacuated?

Surr D. P. KARMARKAR: Details
of the slum areas?

done about them.

Surr D. P. KARMARKAR: Some
of them are being improved. If some
of them have been evacuated, for
instance in the Jumna Bazaar Area, it
has been decided to clear away the
whole of that area, because it is
necessary to do so.

Dr. RAGHUBIR SINH: What hap-
pens to the ground? Are these places
being cleared?

Surt D. P. KARMARKAR: When-
ever people go to new areas, these
slum areas are cleared and the buil-
gy wie dendidhed.

Dr. RAGCHUBIR SINH: Is any-
thing being done about this?

Sur1 D. P. KARMARKAR: As many
of the houses in the Jumna Bazaar
area a3 have been evacuated have
been pulled down.

sivad arfast e o FAT 9
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AMFNDMENT oFr D. V. C. Acr

*379. Surr M. VALIULLA: Will the
Minister of IRrRIGATION AND POWER be
pleased to state:

(a) whether Government propose to
amend the Damodar Valley Corpora-
tion Act; and
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